
 
COURT-I 

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY 
(Appellate Jurisdiction) 

 
IA NOS. 702 & 701 OF 2017 IN 

 
DFR NO. 1483 OF 2017 

 
Dated: 9th October, 2017 

Present:  Hon’ble Mrs. Justice Ranjana P. Desai, Chairperson 
  Hon’ble Mr. I.J. Kapoor, Technical Member 
 

Sudha Agro Oils and Chemical Industries Ltd. & Ors. 
In the matter of: 

… Appellant(s) 
Vs.   

Andhra Pradesh Electricity Regulatory Commission & Ors. .… Respondent(s) 
 
Counsel for the Appellant(s) :  Mr. K. Gopal Choudary 
       
      

 
ORDER 

 

List the matter on  25.10.2017. 

 

  In the meantime, affidavit of service 
be filed.  

 
    (I. J. Kapoor)               (Justice Ranjana P. Desai) 
       Technical Member                                   Chairperson                       
ts/tpd 
 

 

 

 

 

 


